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~.A. No. 2304/86. 
Crders· 

None .present ·for applicant. 

Mr. G.:&>. Soral, counsel for respondents. 

Heard lerrned counsel for the resp:l)rldents. . : 

- - i -
_The -applicant 1~ working on the post 

I ., 
since 19791 and _after -13 years to vaca~e the 

I 
stay ord~r will not be in the interest of-

I 

justice~ The stay order shall continue _till 
~ 

the decision of /the main- petition. 

T-.A. stands disposed of accordingly. 

(B. B. Maha jan) 
A.M. 

(D.L. Mehta) 
v.c. 


